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thing is tiiat the problem of internal
subversion is not being looked into and that
is why we are not able to effectively deal
with the problem ol terrorist-, in
Kashmir.

SPECIAL MENTION

Problems faced by Migrant labour from
Bihar while travelling on Railways
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We will take them up affter the Government
business... {Interruptions).. .No. not after
Lunch. After 5 o'clock. We will finish the
b''sinss: which is pending, i.e. ihe
Ordinance on Cable. (Interruption;)... First
1 will finish t'ne Bill: then we wil! have
other business. The Ordinances have got
their precedence over any other business. It
is good enough that the Chairman allowed
so much. The Special Mentions will come
after the Government business is over.

Tlie House is adjourned for Lunch for
one hour.

The Houie then adjourned for
lunch at thirty-two muinutes past
one of the clock.





